RAJASTHAN HIGH

COURT. JODHPUR

NoLs(RISY 32 /2010

e

RDER

Date: 28.04 2010

On aceount promotions of offizers as Additional District & Sessions Judaes (Fast
1ruek ) in the District Judge cadre purely on ad-hoc basis to man the temporary Fast Irack
Courts vide Government Order No. F.19(1)Nyay/2010 dated 21.4.2010, the following
trunsiers / postings of officers are mac e with immediate effect :-

(Karauli)

S N’imt. ol officer Frem iTo 1i‘xfir:ﬁ*
O, Sarva Shri | |Sarva Shri
7 E e — o IFE | el
01, LDKiradoo CIM, ADJ (FT) No 4, |Keadr Lal
Jodhpur Bharatpur H.Q. | Gupta
| _ | | at Deeg -
02, .B.1. Bugalia |CIM, ADJ(FT),  |VK.Bhawani
| Jalore Jalore | &
03 Avinash Chandra Sharme J'C}M "ADI (FT} No.l, [Om Kumar
" Pratapgarh Pali HQ.at | Vvas
- | Jetaran |
U4, Sudhir Pareek CIM, ADIJ (F'l) 'M:} 2, EM': E::m 9eCli
(ON REQUEST) Ajiner Jodhpur Sharma
03, Umr Purohil CIM, AD] (I'T) No.2, IWC Vyes
oo Pal; Pal; E
06. ! Prithvi Raj Sharma | CJM iADJ(H) ;Gajemaml
‘Barmer ‘Balotra H.Q. at |Sharma
_____ - |Barmcr i
7. ' Ms. Urmila Verma CIM, ﬂDl (FT) No.3, !I P.Sharma-IV
{ON REQUEST) ‘Churu Jhunjhunu H.Q. |
_ !at Nawalgarh - “
0% Kumal Prakash Saxena ICJNI |ADJ (FT), | Vacant
| Dausa Tijara
| : (Alwar) .
(9. 'Ganesha Ram CIM, ADJ (FT), |Nawal Kishore
: Ganganagar Kotputli ' Sharma
. - B (Jaipur District) |
10, Devendra Dixit CIV, ~ |ADJ (FT) Nu4, {$.2.Kakra
o _|Udaipur 1Udalpur —
1. Rajendra Kumar CiM,. |ADI (FT) No.3, [K.C.N: abar
Sikar _ _(Hanumangarh |
|2, Mahendra Singh ACIM (Et:fmcimu ADI (FT) No.2, ' Ashutosh
Ofences), Jhunjhunu Kumgr
o ilai our City J -
5. i8atish Chandra ECI M, ADI (FT), ESHI}'ﬂjCﬁi Ral
Karauli * 'Hindaun |

.ﬂdw



. Yudhisthir Sharma

|4 ACIM, |ADJ (FT) No.2, |Ms. Rekha
Jaipu-District  ~ {JaipurCity  |Sharma
. o
13, 'Ms. Madhvi Dinkar E{:JM, ADJ (FT) No.5, |Mahendra
L Bhilv/ara Jaipur City | Kumar Sharma
16 Tanveer Choudhary |CIM, . ADJ (FT) No.1, | Praveer
(ON REQUEST) [J"hunjhunu I Alwar Bh*-mcrar
7. Laxman Singh CIM, }ADJ (FT),  :Surendra
Rajsemand |Chh’*bra II{umarJﬁin
S Baan)
18, :Rajeshwar Singh CIM |ADI (FT) I‘mE l’v’ D.Sharma-1]
Hanv mangarh Hanumangarh |
| | e | H.Q.at Nohar | -
19. ;Shashi Kant Sharma ACJM No.3, 'ADJ (FT) No.1, |(:1ns| Kumar
_(ON [{EQUEST) ‘Jodhur Bikaner . \Sharma
20. lhuma, Lal Chouhan CIM, | 'hDJ (FT) No.l, }S.P.Gudara
i Ihalawar .Kﬁraulx i
24l - dae Mnhan Sharma ACT No 1 |AIJJ (FT) No.1. Ashnk I\d nar
Special Court, JDA, iBundn |Cupm
W Jaipur - iI -
22 Naipal Singh CIM, - iam (FT) No.1, |R'ﬂn Niwes Jat
i Sirohi Dhﬂ!pur | o o
3 Sandeep Kumar Sharma | CIM, |ADJ (FT) No.2, | Vacant
b } Sawiimadhopur  |Dholpur - I'
24, vT:s Ral Vyas CIM, ADJ (FT) No. 4, |Rav1mlra
__(ONREQUEST) Nagiur \Jodhpur gl{tymt Joshi
25, Kamal Chhangani IACIM(Rly),  |ADI(FT)No2, Uma Shanker
L |Bikaner Bhilwara V}ES
26. "Mukesh Bhargava ICIV, |ADJ (ET) No 3, 'P.C.Jhanjharis
i - ~ [Kow Udaipur |
27, Mahaveer Swami ! CIM, ADI (FT), . Nﬂ{.dm
(ON REQUEST) Jaipr City Anoopgarh |
5 | H.Q. at ‘
b Suratearh S
28, Pdwan Kumar Sharma | CIM, ..éxDJ"[FT) No.2, gi"rumil Kumar
_ - Alwar | Alwar \Mathur
29. Prﬁdeeia Kumar Jain HCIN, ADJ (FT), Vacant
] - ' Chirtorgarh {Jhalawar
30. |Shyam Sunder Lata CIM, | ADJ (FT) No.2, |Shiv Charan
S Jaisalmer Sikar H:Q. at  !Bhushan
| o J Srimadhopur . -
31, fNarendra Kumar Sharma | CJM, |ADJ(FT) No.2, |Ms. Archana
e | Bharatpur - Kf_‘:ta_ | Agarwal
153 bl’l‘hl ﬁhdﬂl{ef Sharma ,-*LCfM, ADI {FT) No.2. iRavi Kumar
Bhewanimandi  ¢«Karauli 'Gupta
(Yhelawar) | | |
| |

!
T



Za

(Ajmer)

53. Rumeshwar Dayal Rohila :AEJM |ADJ (I'T), ‘Phool Singl
' Matpura | Behror Tomar
S __!(Tunk} l(AIwarJ i -
34, -Hanuman Prasad ACIM, [ADJ(ET),  |Shiv Dayel
Shalipura Nagaur Singh
T S - (Jaipur District) :'(Mﬂrtaj
33, ‘Ms.Rekha Bhargava ACJM No.5, !ADJ (FT) No.1, {Bhuvan Goyal
- Kotit |Udaipur ! -
36, Shiv Kumar Sharma ACIMNo2, 1'i‘&DI (FT) No.3, | Bhalla Ram
Udaipur . UdalpurH Q. at | Parmar
| Salumber
i o -.__|_ e = -
37, Ms.Mamta Vyas AC M, |ADJ (FT) \T{:-.I lVacan'
i 'Mandﬂl Beawar |
e | (Bhi lwara) [(Ajmer) - !
38, Arun Kumar Dubey AC M, |ADJ(FT)‘\G2 [Radebd
|Bhl|wara |Bhamtpur | Chitdrwh
39, Surendra Singh [ACIM 'ﬂ\DJ (FT) No.2, N.S. Meratwal
Jhalol 'Bund )
_ |(Ucaipur) | | )
40. :Omkar Tyagi ACIM, |ADJ (FT), ;C.S.Sh:{r;ﬂa
| Rarnganjmandi = {Rajsamand
f (Kcta) | = -
41, ‘Sanjay Kumar ACIM, ADI(FT), M. Sharma-I
' - ' Mahuwa Dausa *
ol .(Df.usa} 1 | F
i\r:qhna Swamup Chalana [ACJM, /ADJ(FT) No.1, ’rMa Anila
_____ _ |Gahganagar Jhunjhunu ' Shar-n 4
Jnupan Pandey ACIM, |ADJ (FT) No.1, {Ms. Nandini
(ON REQUEST) Ne:m KaThana  [Bhilwara ;‘v)aa
" (S1ca0) | S
44, ‘Sohan Lal Sharma |ACIM (Rly.), | AD] (FT) Nm.l M&aanl 1
W Ajm_cr : Ajmer ‘Bhau B
143, | Virendra Kumar Pathak ~ |ACIM, 1;’\;DJ (FT), NS, Daddh
| Sazwara Abu Road :
S (Dungarpur) (Sirohi)
46, ‘Rajveer Singh 'ACIM No 3, AD] (FT}E\OQ ﬂxshnu‘m 5
. ) Jaipur City Jaipur City | Sharma-11
47, (Ajay Kumar Sharma-I ACIM No.l, ADIJ (ET), 'Ms. Subha
o ' leawar ' Bandikui H. Q. Mchm
P |(Ajmer) !cll Dauqa
148, iTvIukn:sh Tyagi |ACIM No.7, AD) (}*T) No.8, ;RI\
: .- [Japur City Jaipur City Maheshwari
49. \Jagdish Prasad Sharma-IV | Al (FT) No.3, ADIJ(FT) No .4, ],DEVt;l'id 71
- (ONREQUEST) \Jhunjhunu H.Q.at - Jaipur City ' Prakash
' 'Nuwcil garth Shurm
30. 'Satya Narain Vyas AN (F’I‘)Nu 3, " 1ADJ(F F} \Iu,-, 'YK, Purohit
IJﬂlpllI' District Beawar |
e ]



1. “Mahendra Kumar Sharma [ADJ FT)No5, | ADI (FT), Hemant Kunir
' Ja pur City |Chittorgarh | Jain
52. 'Ms, Nandini Vyas ADI(FT)No.l,  |ADI (FT)Nod, |N.D.Vyas
L Bhilwara Aijr |
53. ' Smt, Rekha Sharma ADJ (FT) No.2, AD] (FT’J No.l, |R P.Soni
SO - apurCity rfadhpur | -
54. 'Bhalla Ram Par‘mar | iAIJJ (FT)No.3, IADJ (F 1) Nn 3, i Prabhu Lal
(ON REQUEST) |Udaipur H.Q.at  Jodhpur iﬁ.mcm
| Snlumbﬂr | |
53 Shiv Dayal Singh ADS (FT), lADJ (FT) No.l. |Chhotu Lal
: | Nugaur | Hanumangarh |
36. Ram Niwas Jat ADJ(FT)No.l, (ADI(FT),  D.Cuain
’ Dholpur | Mahuwa |
 |(Dausa) |
37, \Phool Singh Tomar ADI(ET), 'ADT(FTj No.3, L\Lui::.h{ l*u'f]
' Behror Jaipur City -+
e _“(Aiwar} i
NOTE - s
(1) The officers ac directed® to hand over charge
in accordance with order No.2:/P1  dated
23.11.1998, |
(2) The officers who have been transfered on their
own request shall not be entitled to claim
distrubance allowance and joining ti ne.
' BY DRDER

C;:er N -._rﬂ :-'L_‘
REGISTRAR GENER AI.
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